GOVERNMENT OF N.C.T. OF DELHI
REVENUE DEPARTMENT: PARLIAMENT CELL
5, SHAM NATH MARG DELHI

No. F.11/1733/DC/PC/VS/2022/ © S ¢ Dated: 2 (-2 AL
To

The Dy. Secretary (Question Cell),

Delhi Legislative Secretariat,

Old Secretariat Delhi-110054

Sub: Reply to Vidhan Sabha Starred Question No. 10 fixed for 28.03.2022 raised by
Hon’ble MLA Sh. Ajay Mahawar.

Sir,
Please find enclosed herewith the 100 copies of the reply in respect of above said

question for further necessary action at your end.
This issues with the prior approval of Competent Authority.

Yours faithfully,

Encls : As above. Qf

(Sharad Kumar)
Sub Divisional Magistrate-II1 (HQ)

SHARAD KUMAR .
Sub-Divisional Magistrate (HC)
Govt. of NCT of Dot &

5, Sham Nath Marg, Defh-84
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SHARAD KUMAR .
8ub-Divisional Magistrate (HQ)

Govt. of NCT of Dethi

.
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MOST URGENT
VIDHAN SABHA QUESTION

GOVERNMENT OF NCT of DELHI
PUBLIC WORKS DEPARTM-ENT
STH LEVEL “B” WING
- DELH1 SECRETARIAT: NEW DELHI

F.No.(1 18)/PWD-H/VSQ/Un—Starred(69}/202%03 119-30 Date: /)] 213

v

The Dy. Sccrctary,
Question Branch, ~
Delhi Legislative Asscmbly,
Question Branch, Old SccrclariaL,
New Delhi. 110054

Starred) Question No. 69 raised

Sub: - Reply of Legislative Assembly {Un-
. during winter session 2021 due

by Sh. Ajay Mahawar, Hon’ble MLA
for 03/01/2022.,
Sir,

Kindly refer to your letter No. F. 11
Branch/0216 dated 24/12/2021 on the subj

Yours faithfully,

Encl: As above |
Lan
Dy. Secretary {PWD/VS)/L.O.
011-23392589 .

F.No.(1 18)/PWD-H/VSQ/Un-Starred(69)/2021//:2u—‘7~30 Date: 3]/ )1

Copy for information Lto:- o
> 1. OSD to Hon’ble Minister (PWD)

ZiWwAM
Dy. Secretary (PWD/VS)/LB()_@'\\\‘)X
01 1-23392589

7 ‘ Crmm o TT 7,
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MD. LIAKAT MONDAL
ASSTT. DIRECTOR, PWD
Govt. of NCT of Delhi
Delhi Secretariat, |P Estate,
New Delhi-110002
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
f OFFICE OF ADDITIONAL DISTRICT MAGISTRATE L8]
DISTT NORTH EAST
D.C. OFFICE COMPLEX, NAND NAGRI, DELHI-110093

F.15(4)/SDM/SLP/Land Matter/2018/ [ Y4~ 146 Datedy7 /s ] 2.2 |9

To. : :
The Chief Engineer (East) Zone/ M-2 )

Public Work Depariment, - - ’ ;
3nd floor, MSO BUIIdmg (Police Hqr..), ’
New Delhi.

Sub: Demarcation of Gamri road from 5 Pust, Usmanpur to Ghonda
Chowk for it widening.

8ir,
As decision taken in the meeting held on 19.12.2018 in the chamber of the worthy Chief
— )

Secretary, the Najri Naksha along with report of Halka Patwari in respect of existing Gamri
[

W ;h/
Road has been prepared and seen to worthy Chief Secretary on 07, 01. 2019 In this regard a l
‘su1vey map of existing Gamri Road prepared by TSM surveyor M.S. Royal Engineer and

construction hired by PWD to widen it to{800 Mits.\is also enclosed for perusal and further

necessary action.

—

(M.l%ﬁvivedi)

Additional District Magistrate, -
District North East, Delhi

b SRR

* Copy alongawvith report to :-

“ PS to Divisional Commissioner, Re\/enue Deptt., Govt. of NCT of Delhi, 5- Sham Nath
Marg, Delhi for'kind information of worthy chief Secretary of Delhi.

f : .
2, Member of Legislative Assembly, A]ssembly Constituency-66 (Ghonda).

d

(MEK. Dwivedi)
Additional District Magistrate,
District North East, Delhi




Encl : As above.

Road is attached herewith for reference. [t
per The Right to Fair Compensation 3
Resettlement Act, 2013, Therefore, a pro
Compensation and Transparency in Land
may be prepared if PWD think fit and send it
further necessary actj on. The photocopy of re

HAAITH QT)

OFFICE OF PHE ADDL, DISTRICT MAGISTRATE (NORTH EAST) £8/¢c
.~ GOVERNMENT OF N.C.T. OF DELHI
-C. OFFICE COMPLEX, NAND NAGARI, DELHI-93
~ PH.NO. 22115490

Dated: g3/ 2019
. \

The Pr. Secretary (PWD)

Department of Publjc Works,

Sm-Level, B-wing, Delhj Secretatiat,

LP Estate, New Delhi-110002

Sub: Widening of Gamri Road from 5" Pusta, Usmanpur to Ghonda Chowk.

The letter / request dated 29.04.2018 received from the Hon’ble MLA for widening of Gamri

Is pertinent to mention here that new acquisition can be done as,
nd Transparency in Land Acquisition Rehabilitation and

posal as per Rule 3, Chapter-II, under The Right to Fair
Acquisition Rehabilitation and Resettlement Rules, 2015,

to Land & Building Department, Govt. of NCT of Delhi for
levant Rule is enclosed. '

This is submitted for your kind information and further appropriate action.

Yours faithfully,

avﬁ’%w\d)

Additional District Magistrate,
District North Kast, Delhj

No.F/PA/ADM/NE/2019/ Dated:

Copy to :-

1. The PS to Chief Secretary, Delhi

2. Shri Dutt Sharma, Hon’ble MLA, Assembly Constituency (66-Gonda) '

3. The Chief Engineer (East) Zone/ M-2 Public Work Department, 3™ floor, MSO Building (Police
Hars.), New Delhi.

4. The Executive Ep

gineer, Office of Executive Engineer (NE), M-Road, PWD, Shastri Park, Delhj-
110053. :
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FAgsw ()
OFFICE OF THE DISTRICT MAGISTRATE &=

GOVT. OF NCT OF DELH] GF e
REVENUE DEPARTMENT: WEAVER COMPLEX
NAND NAGARI: DELHI

No. | IS (g;/'.«. A b f,g’u‘—[lch', WHe [ /’;:;&’/775_-]‘&»} Dated: 97 ?)90 )2

To
The Secretary {(PWD)
Public Works Department Secretariat,
Govt. of NCT of Delhi,
3% Floor, M8OQ Building,
IP Estate, ITO, New Delhi-110002.

SUB: WIDENING OF GAMRI ROAD FROM 5™ PUSTA, USMANPUR TO GHONDA
CHOWK.

Sir,

This has reference to this office letter ND.F/PA;’ADM/NEQO?9/328~332 dated
08.02.2019 on the above subject (copy enclosed),

2 Starred Question No.10 was raised by Shri Ajay Kumar Mahawar, Hon'ble
Member Legislative Assembly in the ongoing session of Delhi Vidhan Sabha. The
matter was listed in the question hour of 24.03.2022.

3. In this regard a meeting chaired by the Hon'ble Revenue Minister, Govt. of NCT
of Delhi was held today i.e. 26.03.2022 regarding Starred Question No.10 in his office
in Delhi Vidhan Sabha. The meeting was attended by:

L. Shri Ajay Kumar Mahawar, Hon'ble MLA, Assembly Constituency
(66-Ghonda)

il.  Shri Sanjeev  Khirwar, Pr. Secretary (Revenue)-cum-Divisional
Commissioner, Govt. of NCT of Delhi

i,  Ms. Geetika Sharma, District Magistrate (North East), Govt. of NCT of Delhi
fv. Ms. Shashi Kaushal, Special Secretary (PWD), Govt. of NCT of Delhi

v. Shri A.K. Rajdev, Pr. Chief Engineer, PWD, Govt. of NCT of Delhi

vi. S‘hri Abhimanyu Kumar, Supdt. Engineer, PWD, Govt. of NCT of Delhi

vii.  ShriV.K Singh, Executive Engineer, PWD, Govt. of NCT of Delhi
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5.

the action taken on the let
Question No.10 may also kindly be provided and conv

Encl: As above.

Starred Question No.10 is again listed in the Delhi Vidhan Sabha on 28.03.2022
¥ for detailed reply.

l am directed to request you to kindly issue direction to the concerned to convey
ter under reference. The relevant reply of PWD for Starred
eyed to this office immediately.

This may pléase be treated at MOST URGENT.

Yours faithfully,

/,>
(CEETIKA SHARNMA, IAS)
DISTRICT MAGISTRATE (NORTH EAST)

Copy to:

L

6.

Secretary to Hon'ble Revenue Minister, Govt. of NCT of Delhi

2. Shri Ajay Kumar Mahawar, Hon'ble MLA, Assembly Constituency (66-Ghonda)
3. PS to Chief Secretary, Delhi

4.

5. The Chief Engineer (East) Zone/M-2 Pubic Work Department, 3% Floor, MSO

PS to Secretary (Revenue)/Div. Com, Revenue Deptt., GNCT of Delhi

Building (Police Hars.), New Delhi.
The Executive Engineer (North East), M-Road, PWD, Shastri Park, Delhi-53.

>
(GEETIKA SHARNA, IAS)
DISTRICT MAGISTRATE (NORTH EAST)
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,: >, OFFICE OF EXECUTIVT. ENGINEER,
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The A.D.M., '

" North East Distt.,

K-Bleck, Nand Nagri,
D.C. office Complex,
Delhi
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TSM Survey of Gamri Road from 5" pusta to Ghonda Chowk)
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I. Sh. Shri Dutt Sharma. Member of Legislative Assembly Ghonda (AC-66)

Dispensary Chowk, Thana Road. Bhajanpura, Delhi-110053.

2. The Chief Engineer (East), 3" floor MSO Building, ITO. Delhi for
information., :

3. The SDM (Seelampur), O/o SDM Seelampur, Distt NE. G.T. Road.
Seelampur, Delhi-110053 for information. :

4. The Superintending Engineer (North East). 2™ Nizamuddin Bridge. Delhi for
information.

5. The Assistant Engineer-IV, (North East). Delhi for information and necessary
action. -

6. M/s Royal Engineers & Construction, GC-26. Pul Prahlad Pur Near Badarpur.

- New Delhi-110044. is requested to contact the A.D.M. office for further

direction please;

7. Guard file. /
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